
 

 

 

 

 

 

GOVERNMENT OF MANIPUR 

SECRETARIAT: RURAL DEVELOPMENT  AND PANCHAYATI  RAJ DEPARTMENT 

(MONITORING CELL) 

 

N O T I F I C A T I O N 

Imphal, the 11th September 2026 

No. CELL-1011/14/2026-RD and PR-RD&PR:  In exercise of the power conferred under section 6  of the 

Viksit Bharat –Guarantee for Rozgar and Ajeevika Mission (Gramin) Act, 2025, the Governor of Manipur 

is pleased to notify the peak Agricultural seasons of sowing and harvesting as below: 

I.  For Valley Districts 

Sl No. Agricultural Season Period No. of Days 

1. Kharif (Sowing) 15th July to 8th August 25 Days 

2.  Kharif (Harvesting) & 

Rabi (Sowing 

15th November to 9th December 25 Days 

3. Rabi (Harvesting) 5th March to 14th March 10 Days 

                                                                                          Total 60 Days 

       II.          For Hill Districts 

Sl No. Agricultural Season Period No. of Days 

1. Kharif (Sowing) 15th June to 14th July 30 Days 

2. Kharif (Harvesting) & 

Rabi (Sowing) 

15th December to 13th January 30 Days 

                                                                                        Total 60 Days 

2.  The Peak Agricultural Season has been identified in consultation with the Department of 

Agriculture, Manipur keeping in view of the distinct agricultural practices and cropping patterns 

prevailing in the Valley and Hill areas of the state of Manipur. 

3.   During the above-mentioned periods, the concerned Deputy Commissioners/District Programme 

Coordinators (VB-G RAM G) shall ensure that no work are taken up during the above period as per 

the provision of the VB-G RAM G Act, 2025 and shall also make necessary arrangements for 
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incorporating the above Peak Agricultural seasons in the annual planning and implementation of VB-

G RAM G in their respective districts. 

      4.   This notification shall take effect from the date of issue and shall remain in force until further 

notification. 

       5.    This issues with the approval of competent Authority. 

 

 

SUNANDA THOKCHOM, 

Joint Secretary (RD&PR), 

Government of Manipur. 
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